W  S.C &87. Welfore
Qom. Reporss
"‘seislon 'immedistely féHowing
the seasion or ‘the  shcoessive
- heisions aforessid be subgtliured.

1am, therefore, to petirn herewith the
said Bill in accordance with the provisione
of rule 128 of the Rutes of Procedure and
Conduct of Business in the Rajya Sabha
with, the request that the concusrence of
the Lok Sabla to the said amendments be
communicated to this House.'

¢

——

BILLS AS PASSED BY RAJYA SABHA

SECRETARY : Sir, 1layon the Table
of the House the following Bills, as passed
by Rajya Sabha :—

(1) The Maternity Benefit (Amendment)
Bill, 1872,

(2) The Drugs and Cosmetics (Amend-
ment) Bill, 1972,

BILLS AS AMENDED BY
RAJYA SABHA

SECRETARY : Sir, I alsolay on the
Table of the House the following Bills
which have been returned by Rajya Sabha
with amendments :—

(1) The Prevention of Food Adultera-
tion (Extension to Kohima and
Mokokchung Districts) Bill, 1971,

{2) The Departmental Inquiries (Bnforce-
Ment of Atbendance of Witnesses
and Production of Documents) Bill,
1911
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COMMITTEE ON THE WELFARE
OF SCHEDULED CASTES AND
' SCHEDULED TRIBES

Fomm AND Frrre REvORT

sﬂm ln.m SINGH (Rupas) : Skt
Tbegto present the follewing kwua}

CHAITRA 1, 1894 (SAKA)

thtmﬂy. S0
ttie Odridilittes ob the WAtmoth
Castes 4nd Schieduiéd Tribes ' —

(1) Pourth Report (Hiadi and English’
versions) regarding action taken by
Government on the recom
tions contained in their Sixteenth

“ Report (FourthyLok Ssbba) ge ‘the
Department of Social Welfre and
erstwhile Ministry of Health, Panily
Planning, Works, Housing and:
Urban Development (Department:
of Works, Housing and Ushan

Development)~Housing  facilitfes
for Scheduled Castes aud Scheduled
Tribes; and

(2) Fifth Report (Hindi and English
versions) regarding action taken by
Government on the
tions contained in their Fourteenthi
Report (Fourth Lok Subhq on
Admission facilities for Scheduled
Castes and Scheduled Tribes In
Educational Institutions, technical
and non-technical,

]
!
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STATEMENT RE, STRIKE IN SBALDAH
DIVISION OF EASTERN RAILWAY

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : Sir,
immediately after midnight of 31st March,
1972, a group of youngmen entered the
Control at Sealdah station and forged the
staff to stop all train services. Simmuits-
neously, other groups of students stopped
suburban services in Sealdah station and
the yard working at Chitpur, Nathati and
other places. The Rallway services were
dislocated for twenty-cight hours, Work
in the Chitpur and Calcutia Goods Yards
was vestarted during the day on Ist Aprl),
1972. Goods and passeoger train runnipg
was resumed at 4.00 A. M, on 2nd Apdl,,
1972. The Rallway spffered considerable
loss. 1would like o take this nm
nity to make an appeal that our prestilée
oational undertaking should be spared from
wach losses and obstraction,
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SHRI R, V. SBWAMINATHAN
{Madural): Sir, Iwant to onke a point
on this statement.

MR. SPEAKER : No question =t
.n'

SHRIR.V, SWAMINATHAN: I am
not asking any guestion. I only seek some
carificstion. Thehon. Minister, who has
made the statement, has very conveniently
omitted a very important point in the
statement 53 to why this has happened.

MR. SPEAKER : Pleass do not
speak without my permission. No questions
are allowed.

SHRI R. V. SWAMINATHAN : Iam
not asking questions. [ am only seeking
clarification.

SHRI DINEN BHATTACHARYYA
(Serampore) ;: It will create more con-
fusion,

MR. SPEAKER : You must know that
the rules are very clear about ministers’
staternents. [ atleast expect you to read
the rules. When the Minister makes a
statement in the House, you cannot ask
questions later on.

SHRI DINEN BHATTACHARYYA :
But you cannot allow.

MR. SPEAKER : I cannot allow.

SHRI DINEN BHATTACHARYYA :
When we seek clarification, you should
allow; otherwise, it will create more con-
fusion,

MR, SPEAKER : Mere souting cannot
changs the rules.

SHR!1 DINEN BHATTACHARYYA :
You can allow at Jeast soma dlarification.

SHRI INDRAJIT GUPTA (Alipore) :
The statemsent does not ¢ell us who these
YOUNE (NOD WOYS , , . « (Inferruption). What
wag their grievance ¥ (Incerruption).

AFRIL §, ¥72
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SHRI DINEN BHATTACHARYYA :
I have heard that a eltting M.P. was
attackod at Dhanbed. May ! kuow from
the hon. Minister whother be knows aay-
thing about that ¢ That is the news In the
papers . . . . (Interruptions) '

MR. SPEAKER : Order, order. When
you know the rulés are very clear onm it,
why do you insist ?

SHRI INDRAJIT GUPTA : He should
give full facts, There is inner union
rivalry at Dhanbad. Some people coms
and stop all trains at Sealdah for 28 hours.
He does not give us the full information.
He docs ot tell us the reason. .. . ([nfe-
rruptions).

st o fle WG (Fryy) : weqw
wgx, a1 xgrT oY W Wy herrar
e wgm qym At wAmA ¥
WW IR FAAT §, wEAAT w7 wrat ¥
dur W€ wom A g wifgg w€r )
R W Wy wgt

SHRI R. V. SWAMINATHAN : Kindly
allow a discussion on this matter,

MR. SPEAKER : You send all these
points to me.

SHRI DINEN BHATTACHARYYA :
Kindly read the statement. What is the
meaning of it 7 He simply says that some
youngmen entered the Control Room at
Sealdsh and stopped the trains. Is it a
fact? He must tell us something more
about it.

SHRI R, Y. SWAMINATHAN : Some-
thing has happened before this, Why has
this not been told,

SHRIB. P. MAURYA : What are the
vensons T (Imierrupsions)

MR. SPEAKER: Why des’t pos
Hsten to e 1
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SHRI INDRAMT QUPTA: Let him
sive & fuller statemient,

MR. SPEAKER : You write to me the
poiats on which the statement is lacking.
I will sond it to him,

ot fegle frst (Wnhygrd) . woow

waa, e e & g T § | W
ATNHET o WEAW § T@ AT WEAAC
) 7eE ¥ Wrg ar wqrA  frewar A7
fs Fagd wagem 1 &) Tade W
Fuge wT Y ¥ fie grew & wifwEa
7 ifod requ ww  dfwg  arfe
ey ) qar & s wroer | qaaw
tlﬂmmﬁﬂimﬁ:ﬂf&
Fud ¥iE A watewg waw Ag) e
gk masrag s g 6 gREE W
g @ T & fag AT IAR
rage ¥3 s wg -0 ¥ E |

MR. SPEAKER : You write to me the
points on which it is lacking.

SHRI S. M. BANERJEE (Kanpur) 3
Sir, | want to raise an issue . ...

MR, SPRAKAR : 1 have no notice
about what you want to speak.

SHRIS. M. BANERJEE: We have
wbled Calling Attention after Calling
Attention regarding bombing in Vietnam.
The Railway Minister just now made a
statement.  Similarly, the External Affain
Minister can tnake 4 statement on the
bombiag of Vietnam , . . (Interryptions)

MR. SPEAKER : Why doa’t you give
me advance information ?

SHRiB. M. BANERJEE : Yesterday
wrote to you; the day before yesterday
Jwzote fo you . . .

MR. SPEAKER : You keep on writing
to me svery day, ¥t you write to me rather
rarely, #t will got more attestion. Whea 1

GHAITRA 17, 139¢ (§4KA)

Mid-Term Apposionl (M) 9%

seceive it pvary day, T say, it i a matter of
routine with you,

SHRIS. M. BANERIEE 1 Itis & very

serions matter, The bombing is going on
every day. (Imterraptions)

SHRI INDRAJIT GUPTA : It is & vy
serious matter. The bombardment is going
on. It is only recently that full relations
with North Vietnam have been established.
They should really react strongly to .the
bombing that is going on.

MR. SPEAKER : Waall strongly react
to that. But there must be some method

about doing things, not abruptly getting up
like this.

SHRI JYOTIRMOY BOSU (Diamogd
Harbour) : We have tabled Calling Attene
tion Notices, We are never told whether
they are accepted or rejected.

MR. SPEAKER : [ have to acoept one
out of many.

SHRI JYOTIRMOY BOSU : We
should be told about it,

MR, SPEAKER : Prof. Dandavate, 1
have allowsd a Calling Attention Notice sn
the subject which you wanted to refer. That
was not there at that time. It came to me
Iater on. I hope, you have boea conveyed
about that, That is a maiter between
us.
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MOTION RE: FOURTH PLAN
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MR. SPEAKER : Now we rosunts dis-



